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Dr. Mahadeva Prasad: I introduce
the Bill,

CONSTITUTION (AMENDMENT)
BILL*

{Amendment of article 31)

it 7y faad : (Wi7) ;& 95T

FATE :
IR AEA K Si4grA 7w

g MET s a1 fadas S190 677

FY wyafa £ s
Mr. Deputy-Speaker: The question
i=:

“That leave be granted to intro-

duce a Bill further to amend the
Constitution of India.”

The motion was adopted.
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 16)
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Mr. Deputy-Speaker:
is:

The question

“That leave be granted to intro-
duce a Bll further to amend the
Constitution of India.”

The motion was adopted.
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CONSTITUTIONYAMENDMENT)
BILL®

(Amendmen; of articles 22, 32 and
omission of article 339)
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Mr. Deputy-Bpeaker:

182

The question

“That leave be granted to intro-
duce a Bill further to amend the
Cdnstitution of India.”

The motion was adopted.
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of articles 83 and 172)
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Mr. Deputy-Speaker:
is:

The question

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India™

The motion was adopted.
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